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DEIHI VIDHAN Sanga
BULLETIN PART-IT

Telating to Legislative & Other matters)

Friday, May 13. 1994/vVaisakha 23, 1916 (Gaka)
NO-go . 5 voa
; DETENTION anD RELEASE OF MEMBER
The following communicatiocn dated the 12th May, 1994
addressed

to the Speaker, Delhi vidhan Sabha, from the adal,

"olice, West District, New Delhi
Was received on 12th May, 1994 H

"Shri Mukesh Sharma, member, Legislative <Assembly,
NS D, - | o alongwith his other s

directions of Poli

«3. Tilak Nagar,
on 12.5.1994. Shri Sharma Was released op the
Same day at 11.05 A.M. from p.g., Tilak Nagar,"

No.91
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The following communication dated the 12th May, 1994

addressed to the Speaker, pelhi Vidhan Sabha, from the Addl,
Deputy Commissioner of Police, South District, New Delhi
WasS received on 13th May, 1994 <=

"I have the honour to inform you that
-today(12.5,94) At about 9.15 ;.M.

Pt. Tek Chang Sharma, M.rL... alongwith
58 workers of Congress (1), Staged a
" 'Dharna' at Pepal Wala Chowk, M.B

upply in Delhi,
He alongwith his associates were detaineq

under Section 65 of Delhi Police act from
9-15 A@P’i- tO 9.30 JX-M-"

P.N. GUPTA
SECRETARY




